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ORAL JUDGERMENT Dated: 29.,10.1993
(PER: M.S.Deshpande, Vice Chairman)

We have heard the counsel, It is apparent that
the applicant is exoneratedti#-one of the chargéasheets_
- 4 e c_,w{mr 2
and %hat in respect of the other charge-shee%&—a%e-GEAer

\ ey ..'
proceeding$., The only é%}évance of the applicant is that
#
3 the entire amount of DOCRG cannot be withheld only because

the other enquiry is pending even after the applicant was.

-

retired on 30411.1990, _ *
24 The only order that we need make in the circumstances

F" is that after retaining the amount of Rs.6,000/-, in the
svent of other charge-sheet being established, all the

gratuity be paid to him with 12% interest within two months

from the date of communicatiocn of this order teo the respondents,

(N.K.UERMAB (M.S . DESHPANDE )
MEMBER (R) VICE CHAIRMAN
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